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M: HON'BLE MR. JUSTICE L.N. MITTAL, MEMBER (J)
HON'BLE MRS. RAJWANT SANDHU, MEMBER (A)

MES-372350, Nand Lal S/o Tara Chand age 48 years, Elect
Highly Skilled Grade-I.

MES-369205, Balwan Singh, Elect Highly Skilled Grade-I
MES-375108, Yash Pal, Elect Highly Skilled Grade-1
MES-373790, Kanhiya Lal, Elect Highly Skilled Grade-I

MES-314131, Kali Ram, Elect Highly Skilled Grade-I

MES-313617, RaJ Kumar Elect nghly Sk||led Grade-I
MES- 372388 Krnshan Kumar Elect nghly Skllled ‘Grade-1I
MES- 372377 Lakhl Ram EIeCt Skllled '

MES- 372375, Om Parkash, Elect Skilled

MES-372381, Ram Singh, Elect Skilled

MES 372867, Chaju Ram, Elect Skilled

MES-9806582, Inder Singh, Elect Skilled

MES- 14610032, K. Shiv Kumar, Elect Skilled

MES- 510282 Khushn Ram Elect Skllled

‘ MES- 449107, Sunder Slngh Elect Skllled

MES 483770 Sugan Pal, Mate Semi Skilled
Applicants workmg |n~the,off|»_ch:.e__vqf,Garnson Engineer (M), Hisar
Mil. Station, Hisar.

...APPLICANTS

BY ADVOCATE: Sh. K.B. Sharma, proxy for Sh. D.R. Sharma.

VERSUS

Sh. R.K. Mathur, Secretary, Ministry of Defence, New Delhi.

Sh. V.K. Gupta, Chief Engineer, HQ Northern Command, C/o 56
APO.

Sh. V. Mathur, Commander Works Engineer, Hisar Military
Station, Hisar.

...RESPONDENTS

BY ADVOCATE: Sh. Sanjay Goyal.

CP-N0.060/00043/15 IN O.A No.060/00768/16 & MA
(Nand Lal & Ors. Vs. R.K. Mathur & Ors.)
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ORDER (ORAL)

HON’BLE MR. JUSTICE L.N. MITTAL, MEMBER (J):-
MA No0.060/00688/2016

The MA is allowed and annexed compliance affidavit is

taken on record alongwith Annexure C-1 subject to all just
exceptions.
CP No0.060/00043/2015

Counsel for the respondents has stated that relevant

benefits pursuant to order of the Tribunal have since been paid
to the applicants. Order of the Tribunal has thus been complied
with. Consequently, the instant Contempt Petition is dismissed

as infructuous. Notices issued to the respondents stand

discharged.
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.| . (JUSTICE-L.N. MITTAL)
| N ol . MEMBER (J)
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Place: Chandigarh. —~ =" - _
Dated: 27.05.2016.
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